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Him"'l Pradosh .rtna.. lut _ 
years and tho d'tail • ..r the productioD 
thereof? 

YHB MIMllt'SIl. OF STATB IN l'HB 
DBPAR.TMBNT OP AGR.ICUL'IlrBlB AND 
CO·OPERATION IN THB MINISTRY OF 
AORteULTUaS (SHal ea¥AM LAL 
YADAV) : (a) Tho (io_ft1l1MDt of India 
doel Dot tupply IDJ ... to Ihe Strates. 
However. National Seeds Corpora&ioD. a 
Govt. or India Undertakinl. supplies seeds 
to ~11e S&atc OOV~'D" on ~"t of 
finn in<Wnts au~t to av&i1abiUty. The 
Natioaal Seeds Corporation Ms IItIpplicd 
for kbarif. 1988. 600 quintals of soyabean 
of", Qri.y, lIS Quintals of ~UDB of 
PUll Baisakhi variety and S 16 quintals of 
urd of T-9 variety. 

(b) Tbe vaNety of potato seeds develop-
ed by thl Ccotr.l Potato lesun:b Institute, 
Shim •• is I(\lr .. i S\V&rna. About SO tODoel 
of louadJtion .. l seed of ~ufri Swama bave 
been produced during last two years at tbe 
rate of 2S tonnes per annum. 

C cnaplaipts of Co,.lIluters Apiast 
Private Busel. 

1 a42. D&. S. JAOATHRAK-
SHANKAN: 
DR. CHANDRA SHEKHAR 
TRIPATHI: 
SHRI HARISH RAWAT : 

Will tho Minister of SURFACE TRANS-
PORT be pleased to state: 

<a> whether a number of complaints 
relardiqa barassm~nt of commuters by way 
of charlins from tbe pais bolders, osb 
drivina. teasing the women passenaers, 
mistig abo trip. otc. bave been received 
from the commuters aaainst the private 
busea operating under the Delbi TraDsport 
Corporation; and 

(b) if 80, tho effective romedial .,eps 
taUD or CODttmplated to remove abac 
complaint. ? 

THB MINISTER. OF STATE OF THE 
MINISTIlY OF SUIlPACB TIlANSpORT 

(S5QU IL~J~H PlLPT): (I) y~ ~. 
Compl.. of ~.. ptute bf~c ~ 
received. ~ 

(b) In ordor to attend to the COIII1'laints, 
bel ides the Central Complaint Cell at DTC 
Headquarters and Central CommtJDJcatioD 
Centre at Pralati Maidan, relional complaint 
ceJIs have been set up. On receipt of 
complaint, show cause notice is il.ued to 
the private operators wherever Decessary 
and on the basis or findinls, penaltiea/fioos 
are imposed and even the o".ration of the 
bus is suspended takina into consideration 
the gravity of the offence. In case of aerious 
complaints. the agreement of the bus is 
terminated. 

In case of fatal accideats, if the accident 
occured prima facie due to negligence of tbe 
driver, the alf"'*OSlt of the bu. is tcrmi,a-
ted aDd the driver is black-listed so that be 
cannot be engaged by others. In addition to 
the above, olher _tops taken i~lQflc con-
ducting of oIleskiDg thl'Ouah police autbori-
ties of speed control devices. Private Opera-
tors Mve been djre~ted to have two sets of 
drivers and conductors so that oa.::b act of 
drivers and conductors work in a .m,&e 
shift. They have ,110 been aaked to ... 
tbe particulars of private bus driver and 
conductor to police authorities for verifica-
tion and display tbe Particulars promin".tJy 
inside the b\1l. 

implementation of Revised Pay Scates 
for UbI,ersity and College Teaehcr. 

J 243. SHR! G. M. BANATWALLA: 
Will tile Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

<a> whether ,he reviled pay $Calo. f'lr 
university aqd ~Jlep waeben ~ bei~ 
fuUy il'Qplemented in .11 Saates zm,d U~i~n 
T ~rritPlics ; 

(b) if Dot, the pamaa of Sta'-lUQio. 
Territories wbere these reviaed scales have 
Dot Jet been paid $0 te.,hers ; and 

(c) ItbO "'PlGoiDa tatlD to Mpldile 'be 
enforcement of. rovistd .... jn lb* 
States ? 
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THE MINISTER OF STATB IN THB 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN IlESOURCES DEVELOPMENT 
(SHRI L.P. SHAHI) : (a) and (b). The 
revised pay scales for University and ColJcae 
teachers were communicated to the State 
Governments in June, 1987 for consider.~ 
tion and adoption. Some amendments to 
the Scheme were communicated on. July 22, 
1988. According to information available. 
the State Governments which have decided 
to implement the scheme as recommended 
by the Central Government arc: Arunachal 
Pradesh, Andbra Pradesh, Goa, Jammo and 
Kashmir (Cor University teachers only), 
Haryans, Himachal Pradesh, N 8galand, 
Punjab, Rajasthan, Tamil Nadu, Uttar 
Pradesh and Kamataka (for University 
teachers only). In most of the remaining 
States, the proposals are reported to be at 
differellt stages of consideration. 

(c) The decision to implement the 
Scheme has to be taken by the State 
Governments concerned. The Central 
Government are pursuing the matter with 
the State Governments. 

Flash Floods 

1244. SHRI SRIBALLAV PANI-
GRAHl: 
SHill RAM Py ARE PANIKA: 

Will tbe Minister of AGR.ICULTURE 
he f)leased to state: 

<a> whether there bas been Bash ftoods 
in some patti of the cODntr, ; 

(b) if so, the detaUs of areal affected 
and losl inDicted to prOperties ad crops; 
and 

(c) the details of relief mouu ... takeD 
and central assistance given to the StatCi ? 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF AGRICULTUR£ AND 
CO-OPERATION IN TItE MINJSfty OF 
AGIlICULTURB (SHRI SHYAM LAL 
YADAV) (a> and (b). Statewise details of 
extent of damaaes to lif. and property 
caused due to recent 80001 are JiveD in the 
Statement below. 

(c) Concerned State Governments are 
reported to have takee necessary relief 
meatures in the atTeted areas. These 
measures include evacuation of marootled 
people, opening of relief camps, distribution 
of gratuit-out ,elief and o titer cisentisl 
commodities. disinfection of water sources. 

Central sbare of Mallin Money of 
RI. 3.625 crores bas been released to 
Assam. 




